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Securities and Exchange Board of India

Extension of timeline for submission of public comments on

consultation papers

1. SEBI had put up the following consultation papers on its website:

Name e-mail id Last date for | Revised
public date for
Comments submission

Consultation guaranteereview@sebi.gov.in | March 31, | April 30,

paper with 2020 2020

respect to

guarantees

provided by a

listed company

Consultation evoting@sebi.gov.in March 31, | April 30,

paper on__ e- 2020 2020

voting facility

provided by

listed entities

Consultation ankurb@sebi.gov.in April 15, 2020 | April 30,

Paper on 2020

Relaxation _with

respect to OQIP

issues

Consultation komalb@sebi.gov.in April 15, 2020 | April 30,

Paper on 2020

Amendment _ to
SEBI  (Delisting
of Equity Shares)
Requlations,

2009 for
Schemes of

Arrangement

2. In view of the representations received by SEBI seeking extension of
timelines due to impact of CoVID-19 pandemic, it has been decided to
extend the timelines for seeking public comments on the aforementioned
consultation papers to April 30, 2020 as indicated in the table above.
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